
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
- TIS HAZARI COURTS : DELHI

ORDER

In pursuance of High Court of Delhi, New Delhi posting/transfer Order
No 10/D3/Gaz.-IA/DHC/2024 and No.09/DHC/Gaz./G-7/Vl.E.2(a)/2024 both dated i9‘;O3.2024
and in partial modification to this office earlier Order No.174/2020-2129/Committee/Gaz./PDJ
West/2024 dated 19.01.2024, the following committees of West District, Tis Hazari Courts,
Delhi are re-constituted as under with immediate effect :- V

Name ofthe committee Name ofthe Officer Designated as Concarnezl
Branch

Conrnrittee for redressal of
concerns of Members of the
B'arAssociatior1 at the District.
(High Court of _Delhi letter
No.72/DHC/Gaz./2018 dated
l5.lO.20l8)

Principal District & Sessions Judge (West)
The Administrative Civil Judge (West)
President of the District Bar Association,
THC
The Secretary of the District Bar
Association, THC '
Nominee of the Bar Council of Delhi.

Chairperson
Convenor
Member

Member

Member

Administration
Branch

Witness Protection Committee
(High Court of Delhi Notification
No.294/Rules/DI-IC dated
13.03.2019)

Principal District & Sessions Judge (West)
Deputy Commissioner of Police, West
District
Chief Public Prosecutor, West District, Tis
Hazari Courts, Delhi.

Chairperson
Member

Member
Secretary

General Branch

To work out the modalities of
implication of directions
contained in Para 17 of Writ
Petition (Civil) N0.e2162/2015
titled Shri H.V. Kumar &
Others Vs Delhi Treasury Tis
Hazari Courts & Others for
facility and convenience of
tracking such deposits and their
periodic renewals

Sh. Naresh KumarMall10tra, ,-
District Judge (Commercial Court)-OLiz‘
Sh. Shiv Kumar, ADJ-O2
Administrative Civil Judge (West)
District Nazir (West)

Chairperson

Member
Member
Member

LAC Branch

Sub-Committee for assessing
the quality of the Support
Persons (West District), Tis
Hazari Courts, Delhi
(Minutes of meeting dated
03.03.2020 of “Committee to
monitor proper implementation of
several guidelines laid clown by
the Supreme Court as well as
I-liglr Court of Delhi for dealing
with matters pertaining to sexual
pffences and child witnesses”)

Ms. Harleen Singh, ASJ-01 (POCSO)
Secretary, DLSA (West)
Ms. Neelam Narang,
Add1.PP/RCC Incharge from DCW
(Mob: 9650791655)
(email : neelamdew@gmail.com)
Ms. Suma Madda, ACP, Sub. Division
Rajouri Garden (Mob : 8750871106)
(email :
acp.rajoun'gar'den@delhipolice.gov.in)

Chairperson
Member
Member

Member

General Branch

Purchase Committee Ms. I—Iemani Malhotra, Disuict Judge
(Commercial Court)-O2
Sh. Naresh Kumar Malhtora,

Administrative Civil Judge (West)
The D.D.O. (West)

District Judge (Commercial Court)-06

Chairperson

Member
Member
Member
Member

General Branch

Internal complaints committee
dealing with complaints with
regard to Sexual Harassment
against the women employees of
‘West District, THC
(GNCT of Delhi letter No.P.8/
36/2012/S.I/Vol.I/1983 dated
28.05.2013) _

Ms. Hem-ani Malhotra, District Judge
(Commercial Court)~02
Ms. Shivali Sharma, AS.l—03
The D.D.O. (West)
Ms.Abha Joshi, Governing Body Member,
Action India and also Former Director,
MARG

Chairperson

Member
Member
Member
Member

Administration
Branch
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Name ofllw committee Name ofthe Oflicer Designated as Concerned
Branch
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Grievance Redressal Committee

look into the request /
suggestions / grievances and
complaints of Staff, Litigants
and Public Persons

Principal Judge, Family Court (West)
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)
Administrative Civil Judge (West)

Chairperson
Member
Member
Member

Administration
Branch

iii) Arrears Committee to fix
Itargets for disposal of identified
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cases. to formulate guidelines
’t'or expeditious disposal of cases
lparticularly old cases, to
j propose constructive
isnggestiorrs and strategy for
ispeetly disposal of targets fixed
(anti to constantly monitor
idisposal of such cases.
Inn To constantly monitor the
idisposai of 5 and 10 years old
I cases.
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gh Court of Delhi letter
.2 l 3i I0)/RG/DI-IC/2016 dated

U3/02/2016)

Principal Judge, Family Court (West)
Sh. Ajay Gupta, District Judge
(Commercial Court)-O5
Sh. Hem Raj, ASJ-O8
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)

Chairperson
Co-chairperson

Member
Member
Member

Judicial Branch

4
Ii

using new Web Portal
nowu as Government

e-Marketplace (Gel\/I) of West
*i)istrict

Sh. Sudhanshu Kaushik, ADJ-06

Sh. Raj Kumar Arora, Sr. J.A.,
West District
Sh. Raj Kumar Arora, Sr. J.A.,
West District
Administrative Civil Judge (West)
The D.D.O. (West)

Q
Primary user
Secondary user
Buyer(s)

Consignee(s)

Supervisor
D.D.O.

General Branch

"Review St!l)~C0111l11itI€8’i/4'10
sir:-rtegize and deIiberate"upon
disposal of cases with special
attention to monitoring cases.
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e aim and object of the
nrrnittee is to creation of
clership and peer groups

amongst Judicial Officers.
rihermore, the committee
l send a monthly report to

the Disposal Review Committee
Iof the I-Ion'ble Delhi High Court
ill-ligh Court of Delhi letter
}No .3227-37/2018 dated
I I7/07/2018) _

Principal Judge, Family Court (West)
ChiefMetropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)

Chairperson
Member
Member

Judicial Branch



Name ofthe committee Name ofthe Officer Designated as Concerned
Branch

(i) Computer Committee
(West District)

&
(ii) Digitization Committee to
Supervise the digitization work,
on day to day basis, thereby
ensuring that sufficient number
of judicial records/files are
made available to the out
sourced agency to complete the
project AND to prepare a
report in response to the Writ
Petition (Civil) N0.8353/2017
regarding non-availability of
records in digitized form in
District Courts
(West District)

Sh. Sudhanshu Kaushik, AD.T~06
Chief Metropolitan Magisnate (West)
Senior Civil Judge-cum-RC (West)
Administrative Civil Judge (West)
Sh. Ankit Karan Singh, MM-O8
Sh. Rajinder Yadav, Branch Incharge,
Computer Branch (Central)

Chairperson
Member
Member
Member
Nodal Officer
Member

Computer
Committee
(West)

me

To monitor compliance with
directions of the Hon'ble High
Court of Delhi in case titled
Manjit Singh Vs. State Crl. MC
No.4485/2013 dated 10.09.2014.

Sh. Hem Raj, ASJ-O8
Chief Metropolitan Magistrate (West)
Addl. Chief Metropolitan Magistrate
(West)
Ms. Shagun, MM-O4
Sh. Jagbir Singh, ACP (HQ) "’
(M.No.: 9811192923)
(email : legalcellwest303 @gmail.com)

The ACP/I-IQ/Crime

Chairperson
Member
Member

Member
Member

Nodal Officer

Judicial Branch

District Court Vulnerable
Witness Deposition Courtrooms
Monitoring Committee
(VWDCMC)

(For West District)
(High Court of Delhi letter
No.156-167/Rules/DHC/2022
dated 24.02.2022)

Principal District & Sessions Judge (West
Senior most ASJ
Senior most ASJ (POCSO)
Senior most ASJ (Rape Cases)
The Chairperson, VWDC Committee
THC, Delhi

Chairperson
Member
Member
Member
Additional
Member

General Branch!
VWDC

Committee to Monitor the
registration of cases, timely
uploading of Orders and hybrid
hearing in all Courts of District
West.

Principal Judge, Family Court (West)
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)

Chairperson
Member
Member

Computer
Branch (West)

Selection Connnittee for
Selection of Law Researchers
-for District Judge (Commercial
Courts)
(High Court of Delhi letter
No.6589/EoDB/DHC/272/2023
dated 29.03.2023)

Principal District & Sessions Judge, West
District
Principal Judge (Family Court),
West District
Senior most District Juclge (Commercial
Court), West District

Chairperson

Member

Member

General Branch

Committee for West District
Study Circle.

Ms.I-Iarleen Singh, ASJ(POCSO)-O1
Sh. Tushar Gupta, Secretary, DLSA
Ms. Disha Singh, CJ-O2

Chairperson
Secretary
Member

Library Branch
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’ identification of cases having

Name rjllm committee Name ofthe Of/icer Designatedas Concerned
Brancglz _,

Principal Judge, Family Couit (West)
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)

iiitfonnnittee to monitor/observe
the reasons of delay of cases

I pending for more than 2 years.
(Letter No.EC/Ol/2023 dated
02.03.2023 of Hon’ble e-
Committee, Supreme Court of
lndia and email dated 07.07.2023

'Delhi)
""4.

Chairperson
Member
Member

Judicial Branch

Sh. Hem Raj, ASJ-O8
Ms. Saumya Chauhan, ASJ (FTC)-02
Sh. Ankit Karan Singh, MM-08

lii i(‘ommittee to complete the task of

historical / public importance.

Chairperson
Member
Member

General Branch
&

Computer
Branch (West)

Sh. Naresh Kumar Malhotra,
DJ (Commercial Court)-06
O1 l~20837323

,_. \'; Accessibility Committee to deal
with all issues relating to the
lP‘~‘I'50n.5 with Di5abim)'~ Senior Civil Judge-cum-RC (West)
i O11-23918465

Sh. Gaurav Sharina, Advocate
; Mobile No.1 8447298054
i Sh. Sandeep Chand, JA/District System

Administrator
Mobile No.: 9990720157

Chairperson

Member

Member

Member

General Branch
(West)

Note :~ ln the absence of Chairperson, the senior most Officer will Chair the
meeting of the Committee.

1. to undersigned.
‘\

(VINOD KUMAR)
PRINCIPAL DISTRICT & SESSIONS JUDGE

yr (WEST DISTRICT) LP
*?%§G. (43% /“/Committee/Gaz./PDJ West/2024 D t d, Delh'th

\\j.___. The Principal District & Sessions Judge (HQs), Delhi
. The Principal District & Sessions Judge, all district, Delhi/New Delhi.

4. All the Judicial Officers of West District, Tis Hazari Courts, Delhi.
bl‘

__ 8 8 I 9

The Registrar General, High Court of Delhi, New Delhi.

5. Sh. Gaurav Sharma, Advocate, Chamber No.Y-1, Civil Wing, Tis Hazari Courts, Delhi.
6. The Sr.A.O.(J), VWDC, Tis Hazari Courts, Delhi (Room No.20-A).

All the Branch lncharge/DDO of West District, Tis Hazari Courts, Delhi.
LE‘

The Branch lncharge, Library, Tis Hazari Courts, Delhi.
Iii. The PS to the undersigned
11. The Reader to the undersigned
12. O/o CMM, West District, Tis Hazari Courts, Delhi.
l3. Scanning Room No.282, Tis Hazari Courts, Delhi.
14. For uploading.on LAYERS. '
J5./For uploading on centralized website through LAYERS.

\ls..\\\~ ,, law"!
PRINCIPAL DISTRICT & SESSIONS JUDGE

. The Branch lncharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.

W/

(WEST DISTRICT)

..l\}t/\.»<>\
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, nil-ier the correspondence with the High Court of Delhi, New Delhi will be done only through

‘i


